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 Sixteenth  Loksabha

 an>

 Title:  Election  of  One  Member  from  Rajya  Sabha  to  the  Joint  Committee  on  the  Right  to  Fair

 Compensation  and  Transparancy  in  Land  Acquisition,  Rehabilitation  and  Resettlement  (Amendment)

 Second  Bill,  2015.

 श्री  गणेश  सिंह  (सतना):  माननीय  अध्यक्ष  जी,  मैं  निम्नलिखित  प्रस्ताव  प्रस्तुत  करता  हूं:-

 “
 कि  यह  सभा  राज्य  सभा  से  सिफारिश करती

 हज

 र  राज्र  भासे

 बाड़  पद

 की

 सदस्यता  के  कारण  उनके  इस  सदस्य  नहीं  रह  जाने  के  परिणामस्वरूप उनके

 स्थान  पर  राज्य  सभा  के  एक  सदस्य  को

 ल  का सट पन  र  दम  प  ब  क  ate

 (संशोधन)  दूसरा

 विधेयक  2  रस

 ह  समिति  केदार  के  रु

 म

 फार्म  कर  के  लिए  नियु  रे

 राज्य  सभा  द्वारा  संयुक्त  समिति  के  लिए  इस  प्रकार  नियुक्त  सदस्य
 का  नाम  इस  सभा  को  करे।”

 HON.  SPEAKER:  The  question  is:

 “That  this  House  do  recommend  to  Rajya  Sabha  that  Rajya  Sabha  do  appoint  one  member  of

 Rajya  Sabha  to  serve  as  member  of  the  Joint  Committee  on  the  Right  to  Fair  Compensation  and

 Transparency  in  Land  Acquisition,  Rehabilitation  and  Resettlement  (Amendment)  Second  Bill,
 2015  vice  Shri  Sharad  Yadav,  ceased  to  be  a  member  of  the  Joint  Committee  on  disqualification
 of  his  membership  from  the  Rajya  Sabha  and  do  communicate  to  this  House  the  name  of  the

 member  so  appointed  by  Rajya  Sabha  to  the  Joint  Committee.”

 The  motion  was  adopted.
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